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File No. -34/Consultant/Addl. DGFT/Kolkata/2023-24 Date: - 19.02.2024

Subject: Inviting applications for the engagement of retired Government officials as
‘Consultant’ on a contractual basis for 2 (two) number of vacant posts, in the Office of the
Additional Director General of Foreign Trade, 4, Esplanade East, Kolkata - 700 069 (DGFT
Zonal office, Kolkata, of the Directorate General of Foreign Trade, New Delhi).

The Directorate General of Foreign Trade (DGFT) is an attached office of the Ministry of
Commerce and Industry and is headed by the Director General of Foreign Trade, in New Delhi.
From its inception, the DGFT has played a critical role in the regulation and facilitation of foreign
trade. DGFT is responsible for the formulation and implementation of the Foreign Trade Policy
with the primary objective being to promote exports from the country. This Directorate also issues
scrips / authorizations to exporters and monitors their corresponding obligations through a network
of 25 regional offices.

The DGFT Zonal Regional Office, Kolkata is responsible for implementation of the Foreign Trade
Policy with the main objective of promotion of exports in the Eastern Zone. The Zone comprises of
the states in the East and North-East.

The DGFT Zonal Regional Office, Kolkata, hereby invites applications for the appointment of
'‘Consultant’ for 2 (two) number of vacant posts at this Office. The said Consultants are proposed to
be engaged in various disciplines, in the implementation and administration of various schemes
under the Foreign Trade Policy. The said engagement with DGFT, provides an opportunity to be a
part of India's economic development while enabling individual professional growth, in various
disciplines, namely. Policy formulation and implementation of the schemes under the Foreign Trade
Policy.

The Office of the Additional Director General of Foreign Trade, 4, Esplanade East, Kolkata - 700
069 invites Applications from retired Officers / Officials for engagement as a 'Consultant’ on
contractual basis for 2 (two) nos. of vacant posts at this Office.

The eligibility, job description, remunerations and terms and conditions of the contract are as under:

1) Eligibility requirements:



Application to the post of a Consultant in Kolkata DGFT

1.1 The Applicant should not have attained the age of 65 years on the closing date of
applications and should be in good health for discharging his official duties effectively. A medical
certificate on the date of joining should be provided to prove the age-relative fitness.

1.2 The Applicant should have retired from the rank of Section Officer (CSS) / Assistant Section
Officer (CSS) /Asst. DGFT / FTDO / Section Head or equivalent, from Central Government
Ministries / Departments or their attached / subordinate offices;

1.3 The Applicant should have substantive Secretarial experience (noting/drafting/typing) 'in the
areas of Monitoring / Implementation of policies and schemes, Disbursement / Allocation /
Budgeting / Accounting of funds, matters related to Establishment and Administration, Litigation
matters, Procurement through GeM with qualifying service of at least 25 years.

1 .4. The Applicant should be fully conversant with Microsoft Word / P PT / Excel etc., in relation
to the role assigned to them, for noting and drafting for official record, as required;

1.5. The Applicant shall be a Graduate from a Recognized University (per the Ministry of
Education).

2) Period of Engagement:

2. |. The period of engagement shall initially be for a period of one year from the date he/she joins
this Office, and can be extended or curtailed at the discretion of the Competent Authority, for a
period as proposed by the Competent Authority therein.

2.2 The period of engagement as a Consultant will not confer any claim or right for subsequent -
engagement/employment with DGFT or any other Government Department at a later date.

2.3 The engagement as Young Professionals is subject to verification of documents related to
educational qualification and experience. If any information/documents submitted by Young
Professionals are found false/wrong at any stage, his/her engagement will be terminated
immediately and appropriate action will be taken against him/her as per rules.

3) Remuneration:

3. 1 The Consultant shall be paid their respective remuneration as per the formula of their Last pay
drawn minus pension, plus the respective DA at existing rates. Mandatory deductions, if any, shall
be made. The payment of the remuneration for services rendered in a month, shall be made within 5
working days of the subsequent month.

3.2 The Consultant may be required to travel to any place in India on official duty, in certain
circumstances, as required by the controlling officer. While on tour, TA/DA will be - admissible as
per the respective Rules of the Central Government.

4) Job Description:

4.1. The Consultant shall be required to examine cases / proposals / policy issues in the light of
Central Govt. Rules and regulations, prepare briefs / presentations and analyse the proposals
assigned to them by their controlling officers, and put-up relevant noting for the necessary actions
to be taken in relation to the points under consideration.
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5. Terms and Conditions:

5.1. During the contract period, no other assignment / consultancy of any type will be accepted or
rendered by the Consultant.

5.2 The Consultant will maintain the highest standards of integrity, transparency,
competitiveness, efficacy and efficiency while rendering his services in the Department;

5.3 The Consultant shall maintain absolute confidentiality and secrecy of the information handled
by him/her during the contract and even after termination of contract, failing which the Consultant will
be liable for suitable action. The Consultant will be governed by the Official Secrets Act, 1923, as
amended from time to time and will not disclose to any unauthorized person(s) any information / date
that may come to their notice during the period of their engagement as 'Consultant’, in the Directorate.

5.4 The normal working hours shall be from 9.30 am to 6.00 p.m. from Monday to Friday. However,
in times of exigency, he/she may be called for services on holidays or beyond normal working hours, for
which, no extra compensation, shall be admissible;

5.5 The Consultant will have to mark his attendance in the Aadhar enabled Biometric Attendance
System in the Office.

5.6 The Consultant will be eligible for ()8 days of casual leave annually and 15 days of Earned Leave
half-yearly, during the period of one year subject to the approval of controlling officers. The 'No work
no pay' principle shall be applicable during the period of contract, if more than the prescribed leaves are
be taken.

5.7 The Competent Authority reserves the right to terminate a consultant’s engagement at any stage in
the event of a serious failure to perform tasks assigned or on failure to observe any standards of conduct
by giving one month's notice or pay in lieu thereof on either side.

5.8 The decision of the Selection Committee, constituted for this purpose, will be final and binding on
all applicants.

6. Code of Conduct

6.1. Consultants shall not represent or otherwise make public, any official record, with the intent to
make a commercial advantage of their engagement with DGFT. He/she shall not, in any manner
whatsoever, use the name, emblem or official seal of the Government of India or DGFT or any
abbreviation of the name of DGFT, in connection with business or otherwise without the prior written
permission of the competent authority of DGFT

6.2. Consultants shall be expected to conduct himself/herself in accordance with the rules and
regulations of the Government of India. He/she will be expected to demonstrate high moral character,
integrity, secrecy of office and dedication to work while discharging his/her duties.

6.3. Prohibition of Sexual Harassment: During the tenure of the contract, the Consultant shall comply
with the provisions of the 'Sexual Harassment of Women at the Workplace (Prevention, Prohibition and
Redressal) Act, 2013'. The Consultant shall agree that breach of any of the provisions of the statute
above will be viewed seriously and taken up for review by the Internal Complaints Committee in this
Office and necessary action will be taken if found guilty of a breach
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6.4. Arbitration: DGFT and the Consultant shall use their best efforts to amicably settle any dispute,

controversy or claim arising out of the Contract or the breach, termination or invalidity thereof Any

dispute, controversy or claim between the parties arising out of the Contract, or the breach, termination,

or invalidity thereof, unless settled amicably, shall be referred to the Head of Office/Joint Secretary in
the DGFT, New Delhi for settlement of the controversy.

Interested and eligible candidates may apply latest by 20.03.2024 to e-mail ID: kolkata-
dgft@nic.in along with all supporting documents. A hard copy of the Application shall also be sent
to this Directorate, clearly indicating the name and contact details of the Applicant to:

Joint Director General of Foreign Trade, Administration
Olo. The Additional Director General of Foreign Trade,
4, Esplanade East, Kolkata-700 069.

The envelope should be superscribed as "Application for the post of Consultant’. Incomplete
applications or applications received after due date will be rejected. The application should reach this
office before 05:00pm of 20.03.2024.

For further pertinent queries, you may contact kolkata-dgft@nic.in / ()33 — 22545932

7. Ministries/Departments, etc. are requested to give wide publicity in their respective
Departments / Organizations and attached / subordinate offices.

(X = "
b | o 4
/ ,{Q)DQ’}_)CJ
Shyam Charan Kisku
Foreign Trade Development Officer
O/o The Addl. Director General of Foreign
Trade

Copy to:

1. JDGFT, HRD-I, DGFT HQ, Vanijya Bhavan, Motilal Nehru Marg Area, New Delhi- 110011
for information and for uploading in the DGFT HQ website.

2. JDGFT, EGTF, DGFT HQ, Vanijya Bhavan, Motilal Nehru Marg Area, New Delhi- 110011 for
information and for uploading in the DGFT HQ website.

3. All the Regional Authorities of DGFT in the Eastern Zone for uploading in their website.
4. Notice Board/Website of the Office of Additional DGFT, Kolkata / Hindi Section.

5. Application for the post of a consultant on an annual contractual basis in the Office of the
Additional Director General of Foreign Trade, 4, Esplanade East, Kolkata-700069
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Application for the post of a consultant on an annual contractual basis in the Office of the

Additional Director General of Foreign Trade, 4, Esplanade East, Kolkata-700069

l. :
Full Name (in block letters)
2. | Date of Birth
i Recent Photograph to
3. | Emalil be affixed
4. | Mobile Number
5. | Residential Address
6. | Educational Qualification
(copy to be enclosed)
7. | Date of Superannuation /
Retirement
8. | Age as on the Date of Closing of
this Application (YY/MM)
9. | PPO Number (copy to be
enclosed)
10. | Post held at the time of
retirement
11 | Organization from which
superannuated from
12. | Details of Departmental exam
qualified, if any.
13. | Knowledge / Experience of MS
Office
Brief Particulars of Experience to be mentioned
Name of the Post Held From To Nature of Work
Organization
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Undertaking

1. | hereby declare that the particulars furnished above are true and correct to the best of my
Knowledge and belief.

2. | further declare that, | was clear vigilance angle at the time of my retirement. | have read this
circular and accept all the terms and conditions for engagement of consultants.

3. I shall provide the reference in respect of my assignments done in last three years as and when
required.

(Signature of the Applicant)
Name and Mobile No.

Place:-

Date:-



